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IN THE HIGH cour I'OF JUDICIATURE AT BOMBAY
ORDINARY CRIGINAL CIVIL JURISDVICTION
COMPANY “ETITION NO. 1144 OF 1999,

In the matter of Companies Act, 1956 and
Sections 433 and 439 thereof.

' -AND-
In the matter of Shreeji Mineral Waters _Pvt.Ltd.,
A Company duly registered under the Companies
Act, 1956 and having its registered Office at 11,

Tuisi Building, 93, OIg Prabhadevi Road,
Bembay - 400 025.

..Respondent- Company.
JETU JACQUES TARU LALVAN] )
of Bombay Indian Inhabitant having his Office at )

Kamanwala Chambers, 4t Floor, Sir p.\m. Road, Fort, )

Bombay - 400 001. ) .. Petitioners.

NOTIFICATION TO OFFIC/AL LIQUIDATOR ORDER APPOINTING HIM

~AS A _LIQUIDATOR

To,

The Official Liquidator,
High Court,
Bombay.

Order pronounced on 7" day
Shri S.J.Vazifdar for the appointr
undermentioned Company :-

of June 2010, by the Hon'ble Company Judge
ent of the Offigig| Liquidator as Liquidator of the

.2/~



REG\STERED OFFICE AT 1Y,
O\d prabhadevi Road,

Bombay — 0025
PET\T\ONER‘S AD\/OCATE - Mr. N.K.Mudnanéy.
DATE OF THE PRESENTAT\ON . 44t October 1999.
OF THE PETITION. .
Copies Of the Minutes of the Order passed in Company Petition
No.1144 of 2009 and Petition alongwith Affidavit-in support aré

enc\osed.

_+7 pAY OF JULY, 2010.

DATED THIS

For Registrar (0.8
Prothoré;tvary & Seniof I\/{{gster

to attend on the
mation he may require.

k. appoint and 10 give him all infor

cCc 1o -

1) The Registrar of Companies,
Ministry of Corporate Affairs,
100, Evgrest Building, Marine Lines

Mumbail —- A
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IN THE HIGH COURT OF JUDICIATURE

AT BOMBAY
ORDINARY ORIGINAL CIVIL JURISDICTION

COMPANY PETITION NO. 1144 OF 1999

Jetu Jacques Taru Lalvani. .. Petitione-.

“-Versus-

Shreeji Mineral Waters Pvt.
Ltd. ... Respondants. #

NOTIFICATION

DATED THIS ! 3%\DAY OF JULY, 20".0.

COMPANY REGISTRAR,
HIGH COURT, ORIGINIAL SIDE,
BOMBAY.




